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By Order of the Government of Jammu and Kashmir.

Sd/- _
(Vijay Kumar Bidhuri) IAS
Commissioner/ Secretary to the G&ve(;';l?oezr;t
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01 Ld. Advocate General, J&K High Court.
02 Al Financial Commissioners.

03. Director General of Police, J&K.

04 Al Principal Secretaries to the Government. d New Delhi.

% Principal Resident Commissioner, 5 Prithivi Raj Road,

06 rincipa| Secretary to the Lieutenant Governor, J&K. | Administration
: 07 rmcipa| Secretary to the Government Genera
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ministry of Minority Affairs, Government of India.
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e General, J8K High Court.
b Reg'? Executive Officer, Haj Committee of India, Mumbai.
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mation, J&K.
i 1&K UT Haj Committee.
8. Al Members . .
1 Erecutive OffiCer J&K UT Haj Committee.
) Director, Archives, Archaeology and Museums, J&K.
31 Chief Executive Officer J&K Wagf Board.
7 General Manager, Government Press, Jammuy/Srinagar with the request

to publish the notification in the Jammu and Kashmir Official Gazette.
2 Private Secretary to Chief Secretary, J&K.
% Private Secretary to Commissioner Secretary to the Gfut, Revenue
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